IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF DECEMBER, 2025

s.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE |FB DB sB| TOTAL| FB DB sB| TOTAL|BALANCE
MAIN CASES:- 01.12.2025 31.12.2025
CIVIL SIDE:-
1| CIVIL FIRST APPEAL 154011 o] 6] 73 79| o] 5] 14 19] 15461
2 | CIVIL SECOND APPEAL 4795 o[ 0] 18 18] 0 0 3 3 4810
3 | EXECUTION FIRST APPEAL 11710 o 0 ol o 0 0 0 117
4 EXECUTION SECOND APPEAL 24| 0 0 0 ol o 0 0 0 24
5 | CIVIL MISC. APPEAL 35849| 0| 64| 166] 230 O 51| 241] 292| 35787
6 CIVIL REVISION 657] 0 of 17 17] O 0 3 3 671
7 | CIVILREVIEW 760l o] 6] 13 19] 0 1 5 6 773
8 INCOME TAX REFERENCE ol of] o 0 o] 0 0 0 0 0
9 | OTHER TAX REFERENCE 111 o 1 0| 11 o 0 0 0 112
10 | TAX CASES ofo 0 0 of 0 0 0 0 0
11 | CUSTOM APPEAL 26| 0| O 0| 0f 0 0 0 0 26
12 | INCOME TAX APPEAL 442 0| 6 0 6] 0 3 0 3 445
13 | WEALTH TAX APPEAL ol o o 0 ol o 0 0 0 0
14 | BLACK MONEY TAX APPEAL 5] of 0 0 ol o 0 0 0 5
15 SALES TAX REVISON 7541 0 0 0 ol 0 0 0 0 754
16 | TESTAMENTARY CASES ol of o 0 ol o 0 0 0 0
17 | COMPANY PETITION 6] of O 0 of o 0 0 0 6
18 | COMPANY EXECUTION PETITION ol of] o0 0 o] 0 0 0 0 0
19 | COMPANY APPEAL 6l of] o0 0 o]l of O 0 0 6
20 | COMPANY APPLICATION 731 0| O 0 of] 0 0 0 0 73
21 | COMPANY SUIT 12[ 0] © 0 of o 0 0 0 12
22 | COMPANY LIQUIDN. CASES 33 0] O 0 of o 0 0 0 33
23 | ELECTION PETITION ol of O 0 of 0 0 0 0 9
24 | SPECIAL APPEAL (CIVIL) 311 o] 1 0 11 0 0 0 0 32
25 | SPECIAL APPEAL (WRITS) 2405| 0| 126 ol 126] 0] 92 0 92 2439
26 | CIVIL CONTEMPT 2953 of 10|/ 98/ 108] O 6] 39 45 3016
27 | CIVILWRITS 86830l o 467] 1793] 2260] 0| 105] 956] 1061| 88029
28 | RECRIMINATION PETITION ofof O 0 o] 0 0 0 0 0
29 | CROSS OBJECTION 658 0] 1 3 4 0 0 1 1 661
30 | CIVIL REFERENCE 6] 0f O 0 0] O 0 0 0 6
31 | CIVIL TRANS. APPLICATION 198 0| O] 25 25| 0 0 8 8 215
32 | CIVIL MISC. PETITION 3o O 0 o] 0 0 0 0 3
33 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 80] O 0 0 0] O 0 3 3 77
TOTAL (A)| 152244| 0] 688] 2206 2894] 0| 263]1273| 1536 153602
CRIMINAL SIDE:-
1 MURDER REFERENCE 20 O 0 o] 0 0 0 0 2
2 | CRIMINAL APPEAL 34909] o] 42| 206] 248] 0 6| 49 55| 35102
3 | CRIMINAL REVISION 12220] 0of 0] 171 171] 0 ol 85 85] 12306
4 CRIMINAL MISC. PETITION 25987| 0| O] 632 632 O o/ 408] 408 26211
(U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 2355 o] oOf 1277 1277] O 0] 1344 1344 2288
(U/S 438 & 439 CR.P.C.)
6 CRIMINAL CONTEMPT 211 o] © 0 of] 0 1 0 1 20
7 CRIMINAL REFERENCE 510 0 0 o] 0 0 0 0 5
8 HABEAS CORPUS 44| o] 21 0 21| o[ 26 0 26 39
3 | CRIMINAL LEAVE TO APPEAL 967/ o] O 27 27] 0 1 0 1 993
10 | CRIMINAL WRITS 1340] o/ 10 107 117] o] 20/ 110] 130 1327
11 | CRIMINAL REVIEW 0o O 0 o] 0 0 0 0 0
TOTAL (B) 77850 o 73| 2420 2493| o| 54| 1996 2050] 78293
TOTAL (A+B) | 230094] 0| 761] 4626] 5387] 0] 317] 3269 3586| 231895




IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF DECEMBER, 2025

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE |FB DB SB| TOTAL| FB DB SB| TOTAL|BALANCE
MISC. CASES::- 01.12.2025 31.12.2025
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5273| 0| 28| 159 187| o 25| 143] 168 5292
2 |BAIL & STAY IN CRL.REVISION 4467 0| 0 100 100] O o| 33 33 4534
3 |BAIL & STAY IN CRL.MISC.PET. 26494| 0| 0] 565 65| 0O 0| 329] 329] 26730
4 [BAIL&STAY IN CRL.TRAN. PET. & CR 1404] 0 0| 101 101] 0 ol 84 84 1421
5 |BAIL & STAY IN CRL.CONT.PET. ol of o 0 ol o 0 0 0 0
6 |BAIL & STAY IN CRLLA 120 O 1 1 o 0 0 0 13
T &'ﬁ;’?ﬂ;”ﬁ;“é'fﬁ;ﬁii‘;fsf“ON 1052| 0| o s8] s8] o o 40 40| 1070
TOTAL (C) 38702| o] 28| 984| 1012 o] 25| 629] 654 39060
2 | CRIMINAL TRANSFER 66| 0| O 9 9] 0 0 2 2 73
3 | STAYIN HABEAS CORPUS 40/ 0 0 o] 0 0 0 0 4
TOTAL (D) 700 of o 9 9] 0 0 2 2 77
TOTAL (C+D) 38772| o] 28] 993] 1021| 0] 25| 631| 656| 39137
TOTAL (A+B+C+D) 268866| 0] 789| 5619] 6408| 0| 342| 3900] 4242| 271032
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAYINI. T. APPEAL 50l of O 0 o] o 0 0 0 50
2 [STAY IN W.T. APPEAL / CUSTA 211 o] © 0 o] 0 0 0 0 21
3 |STAY IN O. T. REFERENCE 109 o] O 0 o] o0 0 0 0 109
4 [STAYIN'S. T. REVISION 488| 0| O 0 0] 0 0 0 0 488
5 [STAY IN CIVIL IST APPEAL 6383 0| 6/ 73 79] 0 5 29 34 6428
6 |STAY IN CIVIL 2ND APPEAL 2355 0| O 18 18] 0 0 5 5 2368
7 [STAY IN EXE. FIRST APPEAL 1200 0| O 0 ol o 0 0 0 120
8 [STAY IN EXE. 2ND APPEAL 23] 0] O 0 of o 0 0 0 23
9 |STAY IN C. M. APPEAL 10457] 0| 46| 83| 129] o 21| 34 55| 10531
10 [STAY IN CIVIL REVISION 5971 o] o] 17 17] 0 0 3 3 611
11 [STAY IN CIVIL CONTEMPT 26l 0] O 1 1 o 0 0 0 27
12 [STAY IN SPL. APPEAL (CIVIL) 24| of 1 0 1 o 0 0 0 25
13 [STAY IN CIVIL TRANS. APPLN. 192] 0| o 23 23] 0 0 8 8 207
14 [STAY IN COMPANY CASES 191 0| O 2 2] O 0 1 1 20
15 [STAY IN SPL. APPEAL (WRIT) 2105| 0| 110 0/ 110] o] 88 0 88 2127
16 |STAY IN WRIT PETITION 63517] 0| 305/ 1687| 1992] 0| 85| 1020[ 1105| 64404
TOTAL (E) 86486| 0| 468 1904| 2372| 0| 199| 1100] 1299| 87559
2 CIVIL MISC. APPLICATIONS 4530] 0| 60/ 136] 196] 0| 13] 65 78 4648
3 | CIVIL MISC. CASES U/S-5 13809] 0| 111 144| 255] o 59| 102 161] 13903
4 EXE. MISC.APPLICATION ol o] O 0 o] 0 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 20 O 0 o] 0 0 0 0 2
TOTAL (F) 18341| o] 171| 280] 451 o] 72| 167] 239] 18553
TOTAL (E+F) 104827| 0| 639 2184| 2823| 0| 271|1267| 1538] 106112
TOTAL (C+D+E+F) 143599| 0| 667 3177| 3844| 0| 296 1898| 2194| 145249
GRAND TOTAL (ATOF) 373693] 0[1428[7803] 9231] 0] 613] 5167] 5780 377144
Dt.: 12-01-2026 16:34
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